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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 25.07.2022 (MONDAY) 

     COURT-IV (VIRTUAL MODE) 

10:20 AM 

 

In the Court of Hon’ble Mr.  Justice Rakesh Kumar Jain, Member (Judicial), Hon’ble Dr. Alok Srivastava, Member 

(Technical) and Hon’ble Mr. Barun Mitra, Member (Technical) 
  

   For Judgment 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 803 of 

2020 

 
 

C.E. Fernandes  

Vs. 

Naveen Sood 

Resolution Professional 

For GEI Industrial Systems Ltd. & Anr. 

 

Davesh Bhatia Naveen Sood-RP 

Gaurav Mathur 

Anushree Kapadia 

Anvi Majumdar 

 

10:25 AM 

 

In the Court of Hon’ble Mr.  Justice Rakesh Kumar Jain, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member 

(Technical) 
    

   For Judgment 

2.  Comp. App. (AT) 

(Ins) No. 437 of 

2022 
 

 

Jitendra Kumar Singh  

Vs. 

Vishakarma Tool Works & Anr. 

Abhishek Anand Prashant Rawat-R1 

Pankaj Kr. Singhal-R2 

 

10:30 AM 

 

In the Court of Hon’ble Mr.  Justice Rakesh Kumar Jain, Member (Judicial), Hon’ble Mr. Kanthi Narahari, Member 

(Technical) and Hon’ble Dr. Alok Srivastava, Member (Technical) 
    

   For Orders 

3.  I.A. No. 2229 of 

2022 in Review 

Application No. 1 

of 2022 in Comp. 

App. (AT) (Ins) 

No. 729 of 2020 

Financial Creditors of Amtek Auto Ltd. 

Through Dinkar T. Venkatasubramanian 

Vs. 

Union Bank of India  

(Erstwhile Corporation Bank) & Ors. 

 

Alok Kumar  Sanjay Bhatt-R1 

Chanakya Keswani-R2 

& R3 

4.  I.A. No. 2355 of 

2022 in Comp. 

App (AT) (Ins) 

No. 1369 of 2019 

Kunal Finance & Credit Pvt. Ltd & Anr. 

Vs. 

Tirumala Projects Pvt. Ltd. 

 

Richa Sandilya Debjani Chatterjee 

5.  Comp. App (AT) 

(Ins) No. 954 of 

2020 

 

Apundarik Merchants Pvt. Ltd. 

Vs. 

Bansidhar Agarwalla & Co. Pvt Ltd. 

 

Saurav Jain Shaunak Mitra 

Mrinali Prasad 
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  For Admission (After Notice) 

6.  Comp. App. (AT) 

(Ins) No. 263 of 

2020 

 

Jay Ganesh Plating Works. 

Vs. 

Carline Pressings Pvt. Ltd. 

 

Pratiksha Sharma  Gautam Singh 

7.  Comp. App. (AT) 

(Ins) No. 170 of 

2020 

 

Pranav Sharma 

Vs. 

Syndicate Bank 

 

Shankari Mishra Hitesh Sachar-R1 

8.  Comp. App. (AT) 

(Ins) No. 397 of  

2020 

 

Skyville-Residents Welfare Association 

Vs. 

Rational Buildcon Pvt. Ltd. & Ors. 

 

With 

Alok Kr. Aggarwal Aayushi Singh 

Shashank Agarwal 

Pranav Vyas 

Satendra K. Rai 

Swapnil Gupta-R3 

9.  Comp. App. (AT) 

(Ins) No. 398 of 

2020 

 

Skyville-Residents Welfare Association 

Vs. 

Golden Glow Estates Pvt. Ltd. & Ors. 

 

With 

Alok Kr. Aggarwal Aayushi Singh 

Shashank Agarwal 

Satendra K. Rai 

Swapnil Gupta-R3 

Guarav Mitra 

10.  Comp. App. (AT) 

(Ins) No. 399 of 

2020 

 

Skyville-Residents Welfare Association 

Vs. 

Digamber Buildcon Pvt. Ltd. & Ors. 

 

Alok Kr. Aggarwal Shashank Agarwal 

Pranav Vyas 

Swapnil Gupta-R3 

Guarav Mitra 

11.  Comp. App. (AT) 

(Ins) No. 34 of 

2021 

 

 

Shivashakti Elmech Pvt. Ltd. 

Vs. 

Shiv Nandan Sharma & Anr. 

Resolution Professional  

Drake & Scull Water & Energy India 

Pvt. Ltd. 

 

Iswar Mohapatra Rohit Khanna-R1 

Shiv Nandan Sharma-

R1 

Nikhil Kohli-R2 

12.  Comp. App. (AT) 

(Ins) No. 230 of 

2021 

 

Universal Speciality Chemicals Pvt. Ltd. 

Vs. 

Safex Chemicals (India) Ltd. 

 

Abhishek Bharti Rahul Garg 

Himanshu Gupta 

13.  Comp. App. (AT) 

(Ins) No. 635 & 

636 of 2022 

 

Aggarsain Spinners Ltd. 

Vs. 

Shreeji Cotf AB Ltd. & Ors. 

 

With 

Prashu Paul Abhishek Anand 

Mohak Sharma 

Manish Jain 

Divya Sharma 

14.  Comp. App. (AT) 

(Ins) No. 637 & 

638 of 2022 

 

Aggarsain Spinners Ltd. 

Vs. 

Sumat Gupta & Anr. 

 

With 

Akhil Anand Abhishek Anand 

Mohak Sharma  

Viren Sharma 

15.  Comp. App. (AT) 

(Ins) No. 767 of 

2022 

 

 

Jalesh Kumar Grover  

Resolution Professional  

GPI Textlies Ltd. 

Vs. 

Aggarsain Spinners Ltd. & Anr. 

 

With 

Abhishek Anand  
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16.  Comp. App. (AT) 

(Ins) No. 776 of 

2022 

 

Jalesh Kumar Grover  

Resolution Professional for GPI Textiles 

Ltd. 

Vs. 

The Hongkong and Shanghai Banking 

Corporation Ltd. & Anr. 

  

Abhishek Anand  

 

  For Hearing 

17.  Comp. App. (AT) 

(Ins) No. 533 of 

2019 

 

MSTC Ltd. 

Vs. 

SPS Steel Rolling Mills Ltd. & Ors. 

 

Pallavi Pratap   Charu Bansal 

Vaijayant Paliwal 

Nikhil Mathur-R2 

Anup Kumar-R3 

18.  Comp. App (AT) 

(Ins) No. 147 of 

2020 

 

Pradeep Agarwal & Ors. 

Vs. 

Nutan Ispat and Power Pvt. Ltd. 

 

Gaurav Gupta Sidhartha Sharma 

19.  Comp. App. (AT) 

(Ins) No. 390 of 

2020 

Mahesh Kumar Panwar 

Vs. 

Mega Soft Infrastructure Pvt. Ltd  

(In Liquidation) & Anr. 

 

Arun Khatri  Mrityunjay Kumar-

R1 

Abhishek Anand 

Rahul Shukla-R2 

 

20.  Comp. App. (AT) 

(Ins) No. 409 of 

2020 

 

Aroon Kumar Aggarwal 

Vs. 

ABC Consultants Pvt. Ltd. 

 

Arav Pandit Sara Sancheti 

21.  Comp. App. (AT) 

(Ins) No. 990 of 

2020 

 

Shree Pathology Laboratory  

Vs. 

Bigdream Ventures Pvt. Ltd. 

 

Tarun Arora Ishaan Patkar 

Arnav Narain 

22.  Comp. App. (AT) 

(Ins) No. 301 of 

2021 

 

 

Gurudeo Exports Corporation Pvt. Ltd. 

& 3 Ors. 

Vs. 

Akash Singhal  

Liquidator of Amira Pure Foods Pvt. 

Ltd. & Anr. 

 

Rahul Gupta RK Gupta-R1 & R2 

Swaralipi Deb Roy 

 

 
 

Note: Cases shall be heard only in physical mode w.e.f. 1st August, 2022. 
 

 

 

 

 

 

 

 

 

 

 

 

  Copy to: - 

                                                                                                               By order of Hon’ble Chairperson 

1. Notice Board                       -sd/-  

2. Website: www.nclat.nic.in                                                                 Registrar       

http://www.nclat.nic.in/

